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SHARDA KUMARI JAJAWARE & OTHERS & ANOTHER VS THE STATE OF JHARKHAND 

CFS  

Petition Rs 1750/- 

Affidavit 20 

Vakalatnama 15+105 

1. Copy may be serviced to respondent number-9 and 10 organisation. 

2. Tagging of page number-63 is not proper. 

3. Fresh copy of page number-47 to 50, 53, 54, 64 to 69 may be given. 

4. Typed copy page number-51,52,78,88,89,101 may be given. 

5. Fresh or typed copy of page number-55,80,81,91,92,99,100,102 to 104, 108,114,115,117 to 

127 may be given. 

 

 


